ﬁi.

"IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH -
AT HYOERABAD

ORIGINAL__APPLICATION _NO.611/96,

DATE__OF _ORDER__ : _ 20~8-96,

Batuaén e

M.Govinda Rao

see Applicant
And

1. Tha Divisional Engimser=I,
. Carrier & VFT Inatallation,
Red Hills, Hyder ebad - SO0 004.

2. The Gensral Manager,
Hyderabad Telecom Oiatt,,
Suryalok Complex,
Hyderabad = 500 003.

3. Tha Chief Ganeral Manager,
Talecommunications, A.P.,
Hyderabad = 500 001,

see Raspondants

Coungel for the Applicant : Shri C.Suryanarayana

A\l

Counsel for the Respondénts : Shri V.Rajeshwar Ras, ABd1.CGSC

- CORAM:

VICE~-CHAIRMAN ZL¢%£””f.

THE HON'BLE- SHRI H.RAJENDRA PRASAD : MEMBER (A)(

THE HON'BLE JUSTICE SHRI M.G.CHAUDHARI 3
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-(0ral Orders per Hon'ble Justice Shri M.G.Chaudhari,

Vice~Chairman) .

Shri C.Suryanaréyana, counsal for the applicant
Shri V.Ra jeshuar Rao for the Respondents, The counter

by the Respondents taken on record.

26 After the matfar was heard fer some time, Shri

. i
bt

Lilad _ !

C.Sufyanarayana, learned counsel for the epplicant sub#its

that the very scheme prepared by the Respondants in pursuance

of -ths Suprems Ceurt is really nseded to be challenged
that the challenge has-not been effectively reflected
manner in which tha petitién haé been framed. Hence h
to file a cﬁmproﬁﬁn@ive O;iginal Application for which

leave and -prays for withdrawal of this 0.A.

3. The Originel Application is allwed to be withdr
liberty to file fresh and comprehensive O.A.inéguding

aant causs of action therein.-
(HeRAJE ﬂ ASAD)
Membe A)

Bated:20th Auggg£1_1996‘
Dictated in Open Court,

(M.GsCHAUDHART)
‘Vice~Lhairman
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he seeks

awn with

the pre=~
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5.

6.
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e Divisional Engineer-I
Ccarrier and VFT Installation,
Red Hills, Hyderabad-4.

The General Manager,
Hyder abad Telecom Dis t. Suryalock CompleXx,

Hyderabad-3.

The Chief General Manager, .
Telecommunications, A.P,Hyderabad-1.

One copy to Mr.C.Suryanarayana, Advocate, CAT,Hyd.
One copy to Mr,V.Rajeswar Rao, Addl ,CGSCCAT. Hyd.
one copy to Library, CAT.Hyd.

One spare COpY.
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TYPED BY " CHECKED BY

COMFAREL BY APFROVED BY

IN THE CENTRAL ADMINISTRARIVE TRIBWNAT

HYDERABAD BENCH ATHYDERABAD

THE HON'BLE MR.JUSTICE M.G,.CHAUDHARI
VICE-CHAIRMAN

AND /

THE HOW'BLE MK.H.RAJENDRA PRASAD:M(A)

Dateds 40 . % -1996

ORBER~Y JULGMENT

MJVR.A./C.A. No.
in
0.A.No. @\\\ QA b.
T.A.No; o (W.p. )

Admitted and Interim Directddns

Disppsed of with directions

Dis issed
oo ’
iismissed as 'withdrawn.

Di's J‘ssed for Default.
Orolpred/Re jected.-

No cwxder as to costs.
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Farr gmsfym affa%w
Cenuraf Administrative Tiibunal
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